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IN THE MATTER OF 

Gutha Gunasekhar and 12 others 

… Applicants 

Versus 

Union of India and 6 others 

… Respondents 

 

INDEX TO THE ANNEXURES FILED WITH THE COUNTER AFFIDAVIT 

FILED BY 8TH RESPONDENT 

SL. 
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1. - 
Copies of the Aadhaar Cards of the 

Applicants 
01 

2. - 
Screenshot of the Google Search for 

Seethamma Lake, Avulapalle. 
17 

Certified that the above documents are true copies of their respective originals. 

Dated at Chennai on this the 13th day of February, 2022. 

THROUGH 

   

Gautam S. Raman 

(Enrl. No. 1583/2013) 

Advocate, 

COUNSEL FOR 

RESPONDENTS 8 - 21 

No. 89, Kasthuri Avenue, 

M.R.C. Nagar, R.A. Puram, 

Chennai – 600 028. 

gautamraman@gmail.com 

9940071160 
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